263 Written Answers
Stabllisation of Tea Prices

5998. SHRI VILASRAONAGNATHRAO
GUNDEWAR: Wili the Minister of COM-
MERCE be pleased to state:

(a) whetherthe Government proposeto
discuss with the other tea producing coun-
tries, the issue of stabilisation of the prices of
tea in the international markaet;

(b) if so, the datails thereof; and
{c) if not, the reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMERCE (SHRI P.
CHIDAMBARAM): (a) and (b). The issue of
stabilisation of prices of tea in the intema-
tional market, is inter-alia, discussed in the
Inter government Group under the aegis of
Food and Agriculture Organisation every

year, where India and other importing and"

exporting countries normally participate. In
the 9th session heid in 1991 the need to
agree upon some decisive collective action
to arrest steady fall in tea prices and to
achieve longterm stability in the world mar-
ketwas emphasised. Among other possibili-
ties implementation of export quality stan-
dard ISO 3720 both by exporting andimport-
ing countries was suggested. The Group
agreed (o place major emphasis on expand-
ing consumption of tea.

(c) Does not arise.
Expansion of Ports
5999. SHRI MOHAMMAD ALl
ASHRAF FATM!:
SHRI NITISH KUMAR:

Will the Minister of SURFACE TRANS-
PORT be r:leased to state:

(a) the profit eamed by Shipping Corpo-
ration of India during 1991-92;
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_ (b) the number of ships proposed to be
added to the fleet during the Eighth Plan and
funds required therefor; and

(c) the proposals for expansion of major
ports during the Eighth Plan?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRIJAGDISH TYTLIER): (a) The Annual
Accounts of Shipping Corporation of India
forthe year 1891-92 have not been finalised
sofar. According to Memorandum of Under-
standing signed between Shipping Corpora-
tion of India and the Ministry, the budgeted
profit for the year 1991-92 is Rs. 116 crores.

(b) The Shipping Corporation of India
has proposed to add 114 ships to thei-
present fleet during the Eighth Plan Period.
The investment required for acquisition of
these ships would be of the order of around
US $ 2546 Million.

(c) The Eighth Plan has not been finalisec

Ships for Shipping Corporation ot
Inida

6000. SHRIMOHAMMAD ALIASHRAF
FATMI: Will the Minister of SURFACE
TRANSPORT be pleased to state:

(a) whether Cochin Shipyard Limited
and Hindustan Shipyard Limited have re-
ceived Ship building orders from Shipping
Corporation of India;

(b) #-s0, the number of ships buiit by
Hindustan Shipyarc Limited and Cochin
Shipyard Limited dunng the last three years
of Shipping Corporation of India;

(c) whether Shipping Corporation of
India had fixed the time of delivery and cost
of the ships while placing order;

(d) if so, the details thereof;



